
     RoP in 
 

 
Subject 

 
Date of 
 
Coram  

 
 Petition
  
Respond

 
Parties p
             
  
  
  
             

  
  
 
 
         Th
rejoinde
through 
counsel 

 
 
 

Petition No.2

CEN

                 

Hearing 

                  

ner   

dents  

present 
                 

 
 
 

                 

 
 

he learned 
r in I.A. No
the rejoin
for the pet

25/TT/2011 

NTRAL ELE

   :    De
Tra
Co
Ro
an
to 
sta

: 10

:  Sh
Sh

: Or

:          Ma
& 6

:  Sh
              Sh

  Sh
  Sh
  Sh

              Sh
 Sh
 

  
 Re

counsel fo
o.23/2013 o
nder. He fu
itioner did n

ECTRICITY

NE

Petition 

etermination
ansmission
orporation L
ourkela - Ta
d associate
31.03.2009

ations in Ea

0.9.2013 

hri V.S. Ver
hri M. Deen

rissa Power

adhya Prad
6 others 

hri R.K. Me
hri Anand K
hri Antarya
hri G. Uma
hri Dilip Sin
hri P.J. Jan
hri Hitesh M

ecord of Pr

or GUVNL 
only on 9.9.
urther requ
not have an

Y REGULA

EW DELHI
 

No. 25/TT/
 

n of  Tra
n System 
Limited (O
arkera - Bud
ed substati
9 for transm
astern Regio

ma, Membe
a Dayalan,

r Transmiss

desh Power

ehta, Advoc
K. Ganesha
mi Upadha
pathy, Advo

ngh, MPPM
ni, GUVNL  
Modi, GUVN

roceedings

submitted 
2013 and t

uested for 
ny objection

ATORY CO

/2011 

ansmission 
of Oriss

PTCL) Com
dhipadar - 
on bays w
mission of 
on (ER) to 

er 
 Member 

sion Corpor

r Transmiss

cate, OPTC
an, Advocat
yay, Advoc
ocate, MPP

MCL 
   

NL 

s 

that the pe
that they ne
a short a

n in adjourn

MMISSION

charges 
sa Power 
mprising th
Korba (Oris
ith effect fr
power from
Western R

ration Limit

sion Corpor

L 
te, OPTCL 
cate, OPTC
PMCL  

etitioner ha
eed some m
adjournmen
ning the ma

Page 1 of

N 

in respec
Transmis

he 220 kV 
ssa portion
rom 01.04.2
m NTPC po
egion (WR

ed  

ration Ltd. 

 
CL 

as provided
more time t

nt. The lea
atter.  

f 2 

ct of 
ssion 

D/C 
) line 
2004 
ower 
).   

d the 
to go 

arned 



     RoP in 
 

2. T
 
  

             

Petition No.2

The Commis

                 

25/TT/2011 

ssion direct

                 

ted to list th

                  

he petition f

                 

for hearing 

By

                

on 1.10.20

y order of t

                 

Page 2 of

013      

he Commis
 

     sd
       (T. R

      Chief L

f 2 

ssion  

/- 
Rout) 
Legal 


